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Backlog of and ST Vacancles

1836. SHRI KRISHAN DUTT SUL-
TANPURI: Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to state:

(a) the backlog of vacancies of posts
reserved for scheduled castes and sched-
uled tribes in his Ministry in the beginning of
current year;

(b) progress made in filling up these
reserved posts during the last three months;
and

(c) the time by which the rdmaining
reserved posts are likely to be filled up?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Scheduled Castes - 1

Scheduled Tribes - 8

(b) One post of Scheduled Tribes filled
up in April, 1991

(c) Vacancies have been communicated
to the Department of Personnel & Training,
which control the services, for nominating
suitable candidates.

Working Women's Hostels in Kerala

1837. SHRITHAYILJOHN ANJALOSE:
Will the Minister of HUMAN RESORCE
DEVELOPMENT be pleased to state:

(a) the amount sanctioned by the
Government for the construction of working
women's hostels in Kerala; and

(b) the number of working women's
hostels proposed to be constructed in Ker-
ala during 1991-92 alongwith the details
therefor;

DECEMBER 3, 1991

Written Answers - 128

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT DEPARTMENTS OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT (KUMRI MAMATA BAN-
ERJEE): (a) As amount of Rs. 10.93 crores
has been sanctioned to various voluntary
and other eligible organisation towards
construction of hostel buildings for 102
Hostels to provide accommodation to 8725
working women with day care centre facili-
ties for 1535 childrenin 54 hostels in Kerala,
since the inception of the Scheme of
Assistance for Construction of Hostel Build-
ingfor Working Women with Day Care Centre
for Children in 1972-73.

(b) State/Union-territory-wise allocation
of projects is not made under the Scheme.
Projects are sanctioned on the basis of
complete applications received from volun-
tary organisations through the State Gov-
ernment/Union Territory Administration
concerned.

Blind Chiidren in Country

1838. SHRI K. PRADHANI:
SHRI PARASRAM BHARD-

WAJ:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the Government have con-
ducted any survey to determine the number
of blind children below 5 years of age;

(b) if so, the details thereof, State-wise;

(c) whetherthe Government have also
sought the advice of Medic 1 Experts in this
regard; and

(d) if so, the details thereof including the
recommendations/suggestions made in this
regard?



